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Under what rule, do you want. . .
(Interruptions).
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A E 1 (Interruptions)
Order, please. Please let me hear him.
Please allow others. (Interruptions).

PROF. B, RAMACHANDRA RAO:
Mr, Deputy Chairman, S8ir, I wish
to bring to the notice of the Govern-
ment a serious situation arising out
of Sri Lankan Navy harassing "our
fishermen fishing in Park Bay around
Pamban Island eversince the com-
mencement of hostilities by Sri Lanka

- against our Tamil population there.

They have confiscated 600 boats, fish-

| ing equipment and even the daily

. support to them. She knows

catches of fish, depriving the poor
fishermen of even their only means
of livelihood. I myself and other
Members have received telegrams,
stating - that 10,000 fishermen from
Rameswaram to Dhanushkodi had to

stop fishing since last Saturday and -

will go on fast from the 22nd August
in front of Central Government offices
at Mandapam. Our leader, Smt.
Indira Gandhi, has given considerable
the

plight of the fishermen. My request

and appeal to our Prime Minister, .

Defence Minister, Agriculture Minis-
ter is to take urgent action in this
matter by providing protection to
these fishermen and to -avoid the
harassment by the Sri Lankan Navy
and to give ex gratia payment to
those fishermen who have lost their
boats and equipment which were con-
fiscated unlawfully by the Sri Lanka
Navy. I also request that the local
authorities and Indian Navy assure
the fishermen that they would pro-

- vide protection and prevent further

harassment. May I also request that
all these facts concerning this case
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may be brought to the notice of Prof.
G, Parthasarathy, emissary of our
Prime Minister, who is to visit Sri
Lanka very soon, and see that such
untoward happenings are avoided.

—

REFERENCE TO THE ALLEGED
POLITICAL KILLINGS IN WEST
BENGAL
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(Interruptions)

SHRI RAMKRISHNA MAZUMDER

(West Bengal): On a point of order.
(Interruptzons)

SHRIMATI KANAK MUKHERJEE .
(West Bengal): Sir, what ig this? -
He is...(Interruptions)

MR. DEPUTY CHAIRMAN: ‘This -
is not the way.

=Y THIAFE Q12T © ATG THH| 98
FIATET | '

SHRI RAMKRISHNA MAZUM-
DER: You cannot allow this. (Inter-.

ruptions) ‘

SHRIMATI KANAK MUKHERJEE:
You cannot allow this. How can you
allow this? (Interruptions)
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MR. DEPUTY CHAIRMAN: Please
take your seats. (Interruptions) I
have allowed.

SHRI DIPEN GHOSH (West Ben-
gal): You have allowed it, You have
allowed this Special Mention? What
is this? (Interruptions)

SHRI RAMKRISHNA MAZUM-
DER: It is a question of law and
order in a State and law and order
being a State subject, it cannot be
raised and discussed in this House.
¥ raise this point of order, 1 want
a ruling from you,

MR. DEPUTY CHAIRMAN: These
matters are always raised in the
House. Special Mentions are always
allowed, It is always done from both
the sides. (Interruptions) Mrs.
Mukherjee, you may have somie other
version. You can seek permission and
iay it. But you cannot stop it.

SHRIMATI KANAK MUKHERJEE:
¥ill you allow us to meke a Speciat
dention? -

MR. DEPUTY CHA'RMAN: I

dways allow. You make so many
Degations. If T go by your dictum,
'ou will be the sufferer.

SHRI ARABINDA GHOSH (West
lengal): You have not allowed our
‘alling Attention on Malda, mass kil-
ings of CPI (M) supported by
‘ongress (I) goondas at Malopara,

Y AT gma sl A
me | & ... (ewaEw)

MR, DEPUTY CHAIRMAN: If you
ant to raise any matter, take my
armission. You raise all types of
ings. (Interruptions) Yes, I will
low you also. (Interruptions) Cal-
g Attention is a different matter. 1
a not concerned with it ’
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SHR] ARABINDA GHOSH: You
have not permitted the Calling Atten-
’ tion Motion on Malda,

MR, DEPUTY CHAIRMAN: It is
a different matter,
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MR. DEPUTY CHAIRMAN: If you
want to refute because your Govern-
ment is there, you can do so. I will
allow you. If you want that we
should not discuss law and order
here, then let us agree to it. When
you want to discuss law and order,
you do it.

SHRI ARABINDA GHOSH: Our
Calling Attention on Malda has no#
been permitted.

W TWTWR qEd o S9TSTY oY,
¥ o0 & T W@ oqr FeE &
R Fwg FHS F oA Red
freex o=ty gmt w7 A -
e FuFar ¥ gU WX SR AR
arfrai % arey S #T fear v
(srevr)

SHRI NIRMAL CHATTERJER"
(West Bengal): Why can’t there be
Calling Attention Motion on Malda?

MR. DEPUTY CHAIRMAN: If any"
spokésman of the CPM from this side’
wants to refute the charges, he can
do so. Please don’t disturb him, I¢
you do that, they can also do so and
pay you in the same coin,

SHRT LAL K. ADVANI (Madhya
Pradesh): Please allow  them a
Special Mention on it tomorrow.

MR, DEPUTY CHAIRMAN: I ami’
prepared to allow them,  Have
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patience to hear them. If you have
anything to contradict; you do it. 1
will allow you.

SHRI NIRMAL CHATTERJEE: We
would not have objected... (Inter-
Tuptions)

MR. DEPUTY CHAIRMAN: Mr,
Nirmal Chatterjee, I will not allow
anything else.

SHRI NIRMAL CHATTERJEE: ., .
if a member of the ruling party at
the Centre had not incited the people.

MR. DEPUTY CHAIRMAN: How
can you criticise the ruling party
here?

SHRI NIRMAL CHATTERJEE: No,
no. You have refused a Calling Atten-
tion motion. Otherwise, there wag no
objection. Had you permitted it, cer-
tainly we would not have objected.
(Interruptions),

SHRI MAKHAN PAUL (West Ben-
gal): Sir, one Member has raised a

point of order.

MR. DEPUTY CHAIRMAN: I have
replied to his point of order.

SHRI MAKHAN PAUL: We want

to know the ruling.

MR. DEPUTY CHAIRMAN: Please
take your seat, I will repeat it. If the
Members are not attentive, I am gorry,
I cannot go on repeating the ruling
again and again. But, for your bene-
fit. ..

SHRIMAT! KANAK MUKHERJEE:
You are taking a partisan attitude to-
wards this matter.

MR DEPUTY CHAIRMAN: Madam,
1 don't think this is a fair criticism.
If it relates to West Bengal, it is par-
tisan. And if i relates to other Sta-
tes, what happens? (Interruptions)

SHRI NIRMAI, CHATTERJEE: If
you agree for a Calling Attention im-
mediately, it would not be partisan.

MR. DEPUTY CHAIRMAN: We
have admitted so many Calling Atten-
tion motions.

[ 24 AUG.

1988 1 Kiilings in West Bengal 214

SHRI ARABINDA GHOSH: You
did not permiy Mr. Dipen Ghosh on
Malda killings.

SHRI NIRMAL CHATTERJEE: So-
many people were Kkilled in one
night, and the Railway Minister...

MR. DEPUTY CHAIRMAN: Nr.
Nirmal Chatterjee, please take your
seat. T will allow him now, and then
I will allow every one of you and
this thing will go on for the whole
day, You can say whatever you wans
to say. Let them say first and then
you say whatever you want to say.
But 1 will tell you one thing. Please
remember thig fact that if you are
raising an objection that I cannot
allow law ang order which is a State
subject, everyday your Party people
are raising this matter and I will not
allow them also. I cannot have double
standard. I do not know what has
happened to you people today?
(Interruptions).

SHRI NIRMAL CHATTERJEE: You
kindly enlighten us on this, Certain
pecple have been murdered Is it not
an importany subject for Calling At-
tention?

MR, DEPUTY CHAIRMAN: Leb
him say first. If you want to say, you
can say afterwards. I have said %
several times,

SHRI P. N. SUKUL (Uttar Pra-
desh): Why a Call Attention and not
any other discussion?

SHRI NIRMAL CHATTERJEE:

. Certain people are killed in one night.

And that is why we want a Cany Av-
tention,

SHRI R. RAMAKRISHNAN (Tamfl’
Nadu): You tell that in your reply.:

st YW arew: Iuawmfy o,
@ s & fF fw R @
fm gk W N oww Frr B
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SHRIMATI KANAK MUKHERJEE:

Who hag done it? We have nothing
to do with it.

st TrATRE T A 979 At
Mo o THo F AN WWes § IR
gt & AEm AF s enfq g F
gy faar & gw s o shEa
FAIET 2T | GHIT AgdT, FUA
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#re a3 ziferew § 9% gu & AR
STT ST HAT FHE0 A% fogy
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SHRIMATI KANAK MUKHERJEE:

We have nothing to do with it.
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SHRI NIRMAL CHATTERJEE:

Most of the Congress (I) people kil-.
led in West Bengal are killed by their
own party men,  (Interruptions).

SHRI ARABINDA GHOSH:  Sir,
wil] you allow a debate?
st TR Ty (9we w@w)
g W Aed & B ow wew s

ﬁmﬁa’r I (ew=ar)

SHRIMATI KANAK MUKHERJEE:
Mr, Deputy Chairman hag allowed
me to speak. (Im_:e'rnbpzions‘)_- Let

him sit down.

s gade Afew o JT
axear A1 AW ... (FoEEE)
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SHRIMATI MONIKA DAS (Karna-
taka): Sir, thig law and order has

completely broken dowpn in  West
Bengal.

SHRIMATI KANAK MUKHERJEE:
The law and order situation in West
Bengal is far far better than in any
other State.

st TR qERY . SNiRT A

HE@TEE WG WET F

SHRI1 LAL K. ADVANI: Mr, Deputy
Chairman, Sir, you had assured Mem-
Lers of the CPM. that after Mr.
Ramanand Yadav had finished you
would allow any one spokesman from
among them to rebui the allegation
if there ig anything to rebut. Let them
-say and then the matter would be
over. (Interruptiong),

st Imanfa : WT T IS

ARF R, FIT K q6 AT L

(=@

ot wemae wiws (99T 9aW) -
YT wTeT FT YW O @
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FT T Feqd H owmr oz fmr oL
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SHRI R. RAMAKRISHNAN: This
ig not a rule., This is an age-old con-
vention and practice.

(Interruption)

SHRI A. G. KULKARNI (Mahara-
shira): Sir, I am on a point of order.
Thig ig a simple question, It hag been
a convention established in this House.
Mr. Ramanand Yadav cannot object
to this. It is the discretion of the Chair,
You may allow one Special Mention
or fwo Special Mentions or three Spe-
cial Mentions, It is completely lef; to
the discretion of the Chair. This has
been a convention which hag been in
vogue in this House for the past so
many years, And Sir, you have, quite
rightly, appreciated the feelings of
the friends from the Opposition, gnd
you have yourself said that as soon
ag Mr. Ramanand Yadav finishes, one
Member from among the West Bengal
) Members could speak. Now,.

e (Interruptions)

»
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SHRI RAMANAND YADAYV: Then,
every day it will happen.

SHRI A, G. KULKARNI; Sir, you
cannot entertain Mr. Ramanand
Yadav’s objection. You will have to
allow one of them, whoever it is.
""SHRI RAMANAND YADAV: Sir,
it you allow this, then, every day

such thingg will happen
(Interruptions)

SHRIMATI MONIKA DAS: Lgb '

them raise it tomorrow.

SHRI RAMANAND YADAV: Let
them: make a Special Mention tomor-
row if they so like. Or, you can admit
a Calling Attention Motion,-We are
prepared to discuss the whole thing.
Interruplions,

MR. DEPUTY CHAIRMAN: Mrs.
Kanak Mukherjee, what you will be
saying should relate to the allegations
made by Mr. Ramanand Yadav. I will
not allow yoy fo raise a general dis-
cusison or bring in other names. , .
(Interruptions) You should only
clarify, Your party is ruling there,
Therefore, you can clarify in regard
to these allegations. But you should
not go beyond that,

(Interruptions)

SHRY RAMANAND YADAV: No. .
(Interruptions) No. Under what rule,
you are permitting thig? There should
be no clarification. Then, this will
happen every day.

(Interruptionsy

SHRI A, G. KULKARNI: Mr. Rama-

nand Yadav, you are bullying the

Chair. Why are you bullying the

Chair? You should not. You are in
the ruling party. You should keep
quiet. Please keep quiet.

SHRIMATI MONIKA DAS: Sir..
SHRI A. G. KULKARNI: Madam,
do you know what you are talking?
You should know that there are cer-

tain rules and conventiong in this
House.

ot frx @ex a1 (fagre) st
AW AT AF ST ) wTEY

=
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are gem o ggt 9¢ fo q@o  Fo
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Fo g7 faare § fowsr ar age
¥ frs frar &1 &% w@H o7 AWl
¥ gizee ¥ wrgee Foar @v, afew
g ¥ fof wvm v fear qEl
919 FaT & ) gt fadawy dargr v
fr frdy @R F IRF AW W
Fg oFq & & W ¥ R §
It is alwayg like that. I never refuse
the permission. N

ft TR A12Y : 997 7 #AT qEr
firar § &Y Agr w7 TiTgd 7 (AU )

MR. DEPUTY CHAIRMAN: Now
let us go on. (Interruptions)

oft gamertafa : A Fat @ @
WA E 7B § ? (sgEEw)

SHRIMATI KANAK MUKHERJEE:
My simple submission is, the hon.
Member has said that the law and
order situation in West Bengal is de-
teriorating. I say that the law and
order situation in West Bengal is far
far better than in any other Stale
ruled by the Congress(I) Party.

SHRI RAMANAND YADAV. No-
where nowhere,

SHRI NIRMAL CHATTERJEE: Yoy
don’t know anything. You please

~ sit down. (Interruptions).

SHRIMATI KANAK MUKHERJEE:
These are the Congress(I) people who
organise mass murder and killing.
During and after panchayat elections.
. . .(Interruptions). They did it in
crder to win the elections but they
have failed miserably (Interruption).
There again Left Front has come out
victoriously. So, they organise murder
and terror all over West Bengal.
Take the example of Malda, (Inter-
ruptions).

MR. DEPUTY CHAIRMAN: No, no.
He has not mentioned about Malda.
(Interruptions). No, no.

SHRIMATI KANAK MUKHERJEE:
So many people were killed. To our
astonishment, the hon. Railway Minis-
ter has said that this wag upsurge of
the people and in the leaflet al-o he
hag signed. He hag said that and it is
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Shri N. Sanjiva Reddy

[Shrimati Kanak Mukherjee]
he who is encouraging these mass
murders. (Interruptions). In Cooch
Behar the two groups... (Interrip-
tions). Both the groups belong to the
Congress(1). They have clashed with
each other ang attacked each other.
More than 80 people of the left front,
of the CPI (M) and other left parties
have been killed in Midnapur, Jal-
paiguri. . . (Interruptions) and other
distriets. (Interruptions). .

MR. DEPUTY CHAIRMAN: That is
over please (Interruptions). Please
take your seat. Now the matter is
over,

SHRIMATI MONIKA DAS: Sir,
they bave been given the change to
clarify their pcsition. We may also
be allowed to clarify our position.
(Interruptions). Who killed? You
people have killed thousands of the
people.

SHRI RAMANAND YADAV: The
Forward Block people have killed the
RSS people, they have killed their
iogwn allies. (Interruptions). 'Their
Government has killeg them and
they are openly condemning them.

SHRIMATI MONIKA DAS: In the
day-light they have killed 17 people.
(Interruptions) They are talking
about law and order in West Bengal.
They have killed so many people.
They are killing innocent people day
and night, (Interruptions). .

REFERENCE TO THE PUBLICA-
TION OF CORRESPONDENCE EX-
CHANGED BETWEEN THE FORMER
PRESIDENT, SHRI N. SANJIVA
REDDY AND THE FORMER PRIME
MINISTER, SHRI MORARJI R. DESAI
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